Customs, Service Tax & Anti Dumping Branch
WEEKLY DISPATCH STATEMENT
FROM 29.09.2025 TO 03.10.2025

B

APPEAL NO.

FINAL ORDER NO/MISC

DATE OF ORDER

DATE ON WHICH

ORDER NO

RECEIVED FROM THE
PS TO HON'BLE
PRESIDENT/MEMBERS

ORDER SENT FOR
DISPATCH

FINAL ORDER NO.

C/50153/2024

F.0/51378/2025

01.10.2025

03.10.2025

N

C/53254/2014, C/57164/2013, C/57165/2013,
C/57167/2013 TO
C/57172/2013,C/57665/2013,C/5767S/2013 T0
C/57677/2013,

C/57685/2013 TO C/57691/2013,
€/57812/2013, C/58033-58034/2013,
C/58698/2013, C/58811/2013,
€/58812/2013,C/59008/2013, C/59009/2013,
C/59041/2013, C/59177/2013, C/59273/2013,
TO €/59278/2013, C/59539/2013,
€/59540/2013, C/59679/2013 TO
C/59684/2013,

€/60006/2013, C/60431/2013, C/60508/2013,
C/60800/2013,

C/51660/2014, C/51775/2014, C/51854/2014,
C/51914/2014,

C/51915/2014, C/51919/2014, C/51937/2014,
C/51989/2014,

C/51990/2014, C/52004/2014, C/52226/2014,
C/52357/2014,

C/52896/2014, C/52934/2014, C/52935/2014,
C/53595/2014,

€/53615/2014 TO C/53617/2014,
C/53842/2014,

€/54011/2014 TO C/54015/2014,
C/54110/2014, C/54130/2014,

C/54472/2014, C/55635/2014, C/50080/2015,
C/50139/2015, C/50281/2015, C/50332/2015,
C/51614/2014, ¢/53102/2014

F.0/51379-51462/2025

01.10.2025

03.10.2025

MISC ORDER NO.

C/50062/2025

M.0/50934/2025

01.10.2025

03.10.2025

C/50062/2025

M.0/50935/2025

01.10.2025

03.10.2025

C/57164/2013

M.0/50937/2025

26.09.2025

29.09.2025

C/53254/2014

M.0/50938/2025

26.09.2025

29.09.2025

C/53102/2014

M.0/50939-50940/2025

26.09.2025

29.09.2025

C/50180/2025

M.0/50942/2025

01.10.2025

03.10.2025

N iR win e

C/51283/2023

M.0/50955/2025

03.10.2025

03.10.2025

parties and public at large thus all the interested parties and other information se
orders from CESTAT website.

P

| DEPUTY/ASSISTANT REGISTRAR ]

Upload in PDF format on the CESTAT website immediately after signature of the Hon’ble members on the same day for the

ekers under R.T.l. Act may download there



